INCOME TAX APPEL.ATE TRTBUNAL, MUMBAT RENCHES

CAUSE LIST OF C BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER

AMND HON'BLE G.M. DCSS, ACCOUNTANT MEMBER F
IN COURT ROOM 3
10.30AM
Sri Appeal Number Agsmt, Year Assessee Name Remarks
i [TA 5225/MUM/2025 2018-15 TA] IQVIA CONZUITING AND INFGRMATION SERVICES IlNDIA BT LTD
- [TA 5226/MUM/2025 2020-21 [A] IQVIA CONSULTING AND INFGRMATION SERVICES INDIA PRIVATE LIMITED
3 ITA 6184/MUM/2025 '_ 2017-18 [a] FAREKH ORNAMEN I'S LLP
. 4 ITA 6185/MUM/2D25 ~ 2017-18 [AT PAREKH ORNAMENTS LLP
ITA 6738/ MUM/2025 2023-24 [A} THE INDIAN HUME PIFE CO LTD
ITA 6903/MUM/R025 7022-23 {:] THE INDIAN HUME FIPE COMPANY LIMITED {E-FiLE)
ITA 6910/MUM/S2025 2023-24 [D] THE INDIAN HUME rIPE COMPANY LIMITED {E-FILE}
ITA 7967/MUM/2025 2013 [D] IDOL MULTTTRADE PVL.-(TD. {£-FILE}
9 ITA ?SSSfMUMfZOZS 2014 {D] IDOL MULTITRADE PV, LTD. (E-FILE)
10 TTA B333/MUM/Z025 2022-23 [A] CARRON INVESTMEKTS PVT LTD -
L1 ITA 8438/MUM/2025 2008-19 [Al PAVWAN DROLIAA {E-FiLE}
12 ITA 9470/MUM/2025 2013-14 - [A] PRAKASH 3 TATE (E'FE%E) _ )
B 13 ITA 950%/MUM/2025 2020-21 [D] CHANDRESH MUKI'I.LAL_V'IRVADIA {E-FILE} z
14 ‘ [TA 0525/MUM/2025 3015-15 L[%)P?El‘{%ﬁl‘;ll\ TELEVISION PV ""IL{L(NOW ‘Kﬁ-OWN AS NETWORKILS MEDIA & INVESTMENT
15 ITA 5526/MUM/2025 2014-15 - L[%])P?g%ﬁl;m TELEVISION PVT. LTD (NJOW KNQWN AS NETWORK18 MEDIA & TNVESTMENT
16 ITA 11/MuM/2026 2215-16 [A] PIYUUSH RASIKLAL SHAH
17 ITA 265/MUM/2026 2022-23 [A} PLIKHRAD HANJARIMAL MEHT? (F-FiLE)
18 ITA 361/MUM/202G 201Z-13 [A} CHIRAG NARENDRA KAMDAR
19 ITA 487/MUM/2026 2018-19 [A] PINAKIN LAXMICHAND SHAH i
23 TTA 488/MUM/2026 2013-14 Al PINAKIN LAXMICHAND SHAH o
21 1TA 667/MUM/2026 20:7-18 | [D] INARCO PRIVATE LIMITED {E-F1LE}
B 22 ITA 791/MUM/2026 2023-24 [D] PATEL KIRAN HARIBHAT HUF (£-FILE)
23 ITA 804/MUM/2%26 2017-18 [A] PAVAN MEHTA" _
24 ITA 932/MUM/2026 2008-09 [A] PAVWAN DROLEAA {E-F{LE}' -
23 ITA 943/MUM/ 2026 201415 [A] PUNE SHOLAPUR ROAD DEVELOPMENT COMPANY LIMITED (E-FILE)
26 ITA 1182/MUM/2026 2015-16 [A] PLUS BKSP TOLL LTD . .
27 [TA 1184/MUM/2026 2020-23 [A] CHETAN SHANTILAL KAPADIA -
2_8 ITA 1542/MUM/2026 201413 fA] CHETNA SANJAY JAIN '
1 23 ITA 1561/MUM/2026 202324 [A] POCIA COMMUNICATIONS PVT LTD { E-FTLE .
: 30 [T 1901/MUM/2026 2023-24 (D] ORBIT FAERICS PRIVATE LIMITED (E-FiLE} €
31 ITA 1992/MUM/2026 © 201617 [A] CHETNA SANAY 5ATN _
32 [TA 2324/MUM/2026 2017-18 [A] CHINTAMAN] JEWELLERY ARCADE PVT LTD
33 ITA 2770/MUM/2026 2015-16 [A1ISHWAR HARCHANDM JAGASIA (E-FILES
34 ITA 2858/MUM/2026 2014-15 [2] IMAGINE SPACES eLP |- rILE) '
35 ITA 2868/MUM/2025 2010-11 Al MOHAMMED.SAWAR KHAN (E-FILE} ’
36 TTA 2882/MUM/2026 2019-20 [L] FFIZER LIMITED {E-FILEY
37 ITA 2886/MUM/Z026 2022-23 A1 MUNAWWAR SHAKUR KHAN (E-FILE}
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ik Appeal Number: Assmt. Year Assessas Name Rerriarks '
B | ITA 2896/MUM/2026 2012-13 | [A] PRAVIN SHAMIT SAVLA (E-FiLE) - —J
i | TTA 3157/MUM/2026 2014-15 | [D] CHETNA SANJAY JAIN (E-FILE) ‘
o | ITA3L6YMUM2026 201415 | D] PARAG SURESH KOTHARI (E-FILE) o
ITA 3212/MUM/2025 201920 | [A] PRIME MINE O JEWELS PRIVATE LTD (E-FILE)

Wo| o ITA 3397/MUM/2026 2017-18 | [D] PAN INDIA NETWORK LIMITED (£-FILE) 3

B3 1 ITA 3402/MUM/2C6 201213 | [D] PRAKASHRAOO BHIMRAO SHENDGE {E-FILE)

4 TTA 3403/MUM/2026 2014-15 | [D] CHANDRIKA HEMENDRA KAPADIA {E-FILE}

5| ITA304/MUM/2026 201516 | [O] CHANDRIKA HEMENDRA KAPADIA (E-E31 E) :
i | TTA 3405/MUM/2026 201617 | [D] CHANDRIKA HEMENDRA KAPADIA (£-FILE)
17 | 174 3406/MUM/2026 201718 | {D] CHANDRIKA HEMENDRA KAPADIA (E-FILE}
45 | ITA3407/MUM/2026 | 201819 | [D] CHANDRIKA HEMENDRA KAPADIA (E-FILE} = ;
40 | ITA 3408/MUM/2026 2019-20 | {D] CHANDRIKA HEMENDRA KAPADIA (E-FILE) ;
50 1 TTA 3409/MUM/2026 2020-2¢ | [D] CHANDRIKA HEMENDRA KAPADIA (E-FILE)

51 | ITA3613/MUM/2025 201415 | [A] CHANDRIKA HEMENDRA KAPADIA (E-FILE}

52| LTA3514/MUM/2026 2615-16 | [A] CHANDRIKA HEMENDRA KAPADIA {E-F1LE)

53 | FTA 3615/MUM/2026 2016-17 | [A] CHANDRIKA HEMENDRA KAPADIA (E-FILE) ]
%4 | ITA 3G16/MUM/2026 2017-18 | [A] CHANDRIKA HEMENDRA KAPADIA {E-FILE)
55| ITA 3617/MUM/2025 201318 | [A] CHANDRIKA HEMENDR,. KAPADIA (E-FiLE}
6 | A 3618MUM2026 201920 . | [A] CHANDRIKA HEMENDRA KAPADIA (E-FILE} |
57 | ITA4973/MUM/2026 | Not Applicable | [A] PREM PUNITA FOUNDATION ‘ j
55 | [TA 3615/MUM/2026 2030-21 | {A] CHANDRIKA HEMENDRA KAPADIA (E-FILE)
59| ITA 4384/MUM/2026 2022-23 | [A] PIRAMAL METALS PRIVATE £ IMITED {E-FILE) z o
50| ITA4797/MUM/2026 20272073 | [A] CROSSEAS CAPTTAL MARKETS FAIVATE LIMITED

A -\\QJ@ y e
. g Assistant Registraﬂj

v~ _ir 07-Aug-2025

“

i




